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3412. SHRI N. K. SANGHI; Will the 
Minister oI EXTERNAL AFFAIRS be 
pleased to state:

(a) whether the British citizens and 
British passport holders would be re-
quired to obtain entry certificates 
from Indian Missions before being 
allowed entry into Iridia;

(b) if so, the procedure laid down 
lor this purpose; and

(c) whether any facility would be 
jhre» under the above procedure to 
the Indians who have settled down 
fe U .tf. With British pftsiporta but 
Iwep coming to India to meet their 
ttlattw* and if se. the particulars 
gyareof?

T ra  BEF*urr tamiftnfe m  t h e
VJ*I$fHY O * «XTfe!fcNAL AFFAIRS 
0 »B I H1P1NPAL BMB: fa) td <t). As 

J^qufestton ot tfegulittag fM entry of 
*j>ast$ort 'fioldeM Into I*dta on

the basis of reciprocity is still tinder 
<8Mtidapnftoa ot - %  i CdvendMW of
India at IfcfcMUge to
say anything about the procedures
and/or facilities, that may be formulat-
ed.

Nomination of doctors for Go* Medi-
cal CHen

3415. SHRI PURUSHOTTAM KAKO 
DKAR, Will the Minister of HEALTH 
AND Fa m il y  PLANNING be pleased 
to state

(a) whether Government of Goa,
Daman and Diu have submitted a 
proposal to Government of India to
transfer powers to the Government
of the Union Territory to nominate
doctors of the Goa Medical College;

(b) if so, the reasons therefor; and

(c) the decision of Government of
India thereon?

THE DEPUTY MINISTER IN THE 
MINISTRY OT HEALTH AND FAMI-
LY PLANNING (SHRI A. K. M. ISHA-
QUE): (a) and (b). The Government
of Goa. Daman and Diu had requested 
Government of India that in view of
the difficulties being experienced in the
filling of teaching posts in the Goa 
Medical College, Panaji, to decadre the
Posts of Lecturers and Assistant Profe?.
so rs in the Goa Medical College from
the Central Health Service so that they
could be the appointing authority for
such posts.

(c) The Government of India did not
And it feasible to decadre the posts of
Lecturers and Assistant Professors 
while retaining other teaching po.eis *f
the Goa Medical College Panaji m the 
Central Health Service Instead the 
Government of Goa. Daman and Diu 
were requested to send requisitions for
Ufa posts. as well as the names of the 
local candidates who fulfil the require-
ments tor ad-hoc appointment to the 
posts of Lecturers/Assistant Pxofessorj
pending their filling up on a regular 
basis.




